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कृिष और िकसान कल्याण मंᮢ ालय 

(कृिष, सहकािरता और िकसान कल्याण िवभाग) 

अिधसचूना 

नई िदल्ली, 9 माचर्, 2017   

का.आ. 799(अ).--केन्ᮤीय सरकार, कीटनाशी अिधिनयम, 1968 (1968 का 46) की धारा 27 की 
उपधारा (2) ᳇ारा ᮧदᱫ शिᲦयᲂ का ᮧयोग करते हुए, भारत के राजपᮢ, असाधारण, भाग II, खंड 3, उपखंड (ii) मᱶ 
ᮧकािशत भारत सरकार के तत्कालीन कृिष मंᮢालय की अिधसूचना सं. का.आ. 2486(अ), तारीख 24 िसतंबर, 
2014 मᱶ िन᳜िलिखत संशोधन करती ह,ै अथार्त् :-- 

उᲦ अिधसूचना की सारणी मᱶ ᮓम सं. 8, 37 तथा 39 और उससे संबंिधत ᮧिवि᳥यᲂ का लोप िकया  
जाएगा । 

[फा. सं. 13029/2/2015-पीपी-I] 

अ᳡नी कुमार, संयुᲦ सिचव (वनस्पित संरक्षण) 

पाद िटप्पण: मूल अिधसूचना भारत के राजपᮢ, असाधारण, भाग II, खंड 3, उपखंड (ii), तारीख 24 िसतबंर, 
2014 मᱶ अिधसूचना सं. का. आ. 2486 (अ), तारीख 24 िसतंबर, 2014 ᳇ारा िकया गया था । 
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MINISTRY OF AGRICULTURE AND FARMERS WELFARE 

(Department of Agriculture, Cooperation and Farmers Welfare) 

NOTIFICATION 

New Delhi, the   9th March, 2017 

S.O. 799(E).--In exercise of the powers conferred by sub-section (2) of section 27 of the Insecticides Act, 1968 
(46 of 1968), the Central Government  hereby makes the following amendments in the notification of Government of 
India, in the erstwhile Ministry of Agriculture number S.O. 2486(E), dated the 24th September, 2014 published in Gazette 
of India, Extraordinary, Part-II, section-3, sub-section-(ii),  namely:-- 

In the said notification, in the Table, the Sl. No’s , 8, 37 and 39 and the entries relating thereto  shall be omitted. 

 [ F. No. 13029/2/2015-PP-I ] 

ASHWANI KUMAR, Jt. Secy. (Plant Protection) 

Foot Note.-The Principal notification number S.O. 2486 (E) dated the 24th September, 2014 published in the Gazette of 
India, Extraordinary, Part-II, Section-3, Sub-section (ii), dated 24th  September, 2014. 
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